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OFFlCE OF THE PRINCIPAL DISTRICT &lSESSlONS JUDGE (HQ§): TIS HAZARI COURTS DELHI

Subject: Coverage under Central Civil Services (Pension) Rules, in place of National Pension
System. of those Central Government employees who were recruited against the
posts/vacancies advertised]notified for recruitment, on or before 22.12.2003.

In terms of Office Memorandum bearing No.57/05/2021-P&PW(B), dated 03.03.2023
issued by the Additional Secretary to Government of India, Ministry of Personnel, Public
Grievances and Pensions, Department of Pension and Pensioner’s Welfare, Lok Nayak Bhawan,
New Delhi, I am directed by Ld. Principal District & Sessions Judge (HQS), Delhi vide letter No.
63674/Admn.ll/PF-JA&JJA/2023 dated 23.08.2023, the following Officials /Ex-Officials are
hereby switch over to the Pension Scheme under the Central Civil Services (Pension), Rules
1972 (now 2021) in place of National Pension System (NPS), who were selected against the
posts/vacancies which were advertised/notified for recruitment/appointment, prior to the date
of notification for National Pension System i.e. 22.12.2003 on the basis of one-time option
exercised by them with effect from the date of their appointment as Employees of this
Establishment, as per Annexure ‘A’:-

The NPS Accounts of the officials shall be closed w.e.f. 31“ December, 2023.

As per DoP&PW O.M. No. 57/05/2021-P&PW(B) dated 03.03.2023, the officials shall be
required to subscribe to the General Provident Fund w.e.f. 01.01.2024. The accountal of corpus
in their NPS account will be dealt according to the instructions contained in Para 8 i), 8(ii), 8(iii)
ofthe said Office Memorandum.

(AJAY MEHROL) w\il"/>
Senior Accounts Officer/DDO

O/0 Principal District & Sessions Judge (HQ)
Tis Hazari Cqurts, Delhi. .

No. $2 Z/ZN "3Z§{5 /Accounts/2023 Dated Q Q WE 2323
_ 4Copy for information and necessary action to:- ‘

1. The Registrar General, Hon'b|e High Court of Delhi, New Delhi.
2. Ld. Principal District & Sessions Judge (HQ), THC/RADC/North/North-West/West/South-

West/South/South-East/New Delhi/East/Shahdara/North-East, Delhi/New Delhi.
. The Ld. Principal Judge, Family Courts (HQs), Dwarka, New Delhi.

The Director (Admn.), Delhi Judicial Academy, Dwarka Courts, New Delhi.
. The Member Secretary, Central Office, DSLSA, RADC, New Delhi.
. ' The Officer lncharge, Litigation Branch, Central District, Tis Hazari Courts, Delhi.
. DDO, Accounts Branch, Central/North/North-West/West/South/South-East/South-

West/New Delhi/East/Shahdara/North-East, Delhi/New Delhi for necessary action.
8. The Principal Account Office, A-Block, Vikas Bhawan-1, New Delhi.
9. Deputy Controller of Accounts, PF-l, GPF Cell, Fourth Floor, Vikas Bhawan-ll, Upper Bela

Road, Civil Lines, Delhi.
10. The concerned Pay & Accounts Offices, Delhi/New Delhi (Through concerned Accounts

Branches), Central/North/North-West/West/South/South-East/South-West/New
Delhi/East/Shahdara/North-East/Delhi/New Delhi. '

11. The Sr. AO (Judl.)/AO(J) Recruitment Cell/Litigation & Vigilance Branches, Tis Hazari
Courts, Delhi.

12. PS office of Ld. Principal District & Sessions Judge (H05), Tis Hazari Courts, Delhi.
13. Dealing Assistants, Personal Files, Admin-ll, Tis Hazari Court, Delhi.
14. Dealing Assistants ACR Cell, Tis Hazari Courts, Delhi.

Officials concerned.

\lO\U‘I:l>~U-I

15.
\}6/Website Committee with request to upload the same on website of the District Courts

and LAYERS

Senior Accounts Officer/DDO
O/o Principal District & Sessions Judge (HQ)

Tis Hazari Courts, Delhi. p
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LIST OF IIA/IA/EX-LDC WHO HAVE SUBMITTED OPTION FORM AGAINST OFFICE CIRCULAR DATED 05.04.2023 REGARDIDNG
COVERAGE UNDER CCS (PENSION) RULES IN PLACE OF NPS ON BEING RECRUITED AGAINST THE POSTS/VACANCIES

ADVERTISED/NOTIFIED FOR RECRUITMENT ON OR BEFORE 22.12.2003

SL NAME OF THE
O. OFFICIAL

D/O W/O S/O DESIG. EMP. COD
DATE OF

E JOINING
(Initial)

Date oi Joining ‘ Due of
Date oi‘ .

LDC] UA Remarks Adverilsemt Dcdnrau(As Temporary / . mt 0'1 of
Regular) Rm"

1 ANIALI TRIVEDI BIRENDER IABHAKUNI
13822 /
11668076 18.03.2004 18.03.2004 21-07-2001 Apr-03

2 ANURAGI LALL I M LALL IA
19267058 /
13 861 19.04.2004 19.04.2004 2 I-07-2001 Apr-03

ANURAG GOVIND
3 .IAKRISHNA KRISHNA

11192268
28.07.2004
(Adhoc)

(14.0-1.2005 21-01-2001 Apr-03

PREM KUMAR
4 APIL SONI IASONI

taass /
97430497

14.06.2004
(Adhoc)

14.07.2005 2] -07-2001 Apr-03

5
ARCHANA JAGDISH
SHARMA SHARMA

JA‘ 13760 /
79100806

04.05.2004 04.05.2004 2|-07-2001 ‘Apr-03

6 ARUN KUMAR LALARAM IA
13876 /
50929511

29.05.2004 29.05.2004 2i ~07-2001 Apr-03

ARUN KUMAR DEEP CHAND
7 IA

PURBA PURBA
13789 /
23751492

05.03.2004 05.03.2004 21-07-200 I Apr-03

ASHISH VIMLESH
8 IAKUMAR KU MAR

25101008 29.03.2004 29.03.2004 21-07-2001 Apr-03

9 ASHOK OM PRAKASH IA 85915425
15.06.2004

. (Adhoc) 15.07.2005 21-07-200I Apr-03

ASIT VARAN NANDAN10 IASHEKHAR PRASAD
13887 25.06.2004 2.5.06.2004

.'_ i"
21-07-200I Apr-03

11IATULPANDEY V.B.PANDEY JIA 5567,5975 25.08.2004 25-08-2004 2 I-07-200 I Apr-03

12 BHIM RAMKISHAN IA 73980340 27.02.2004 - 27.02.2004 21-07-2001 Apr-03

BIRENDER
13 M.R. SHARMA IA

KUMAR _
39555164]
13832

24.M.2004 21.03.2004 21-07-200] Apr-03

14 IDEEPAKSINGH IR.D.SiNGH IJJA 57968733 06.04.2004 . 21-07-2001 Apr-03

\ \

|
I

DEVENDER
15 N.S. RANA .lASINQI-I RANA

13875 29.03.2004

|0s.042004
29.03.2004 21-or-2001 Apr-03

7 -_..._. ~_..._ --..,

RAMESH
DHIRAJ KUMAR UMA

16 IAK R
DOOMRA DOOMRA

81467877 /
I3808

12.03.2004 12.03.2004 21-07-2001 Apr-03

DHIRENDER SOOR SINGH
17 IASINGH MEHRA MEHRA

13764 /
70922193

06.05.2004 06.05.2004 ZI-07-200) Apr-03

18
SHAMSHER

GAURAV RANA SW6“ RANA EX~LDC 13785 03.03.2004 03.03 .2004

Resigned

- 07.04.2007 to _]0II1
as .I.IAlRestorer in
Delhi High Court.

(Tech./Lien), w.e.f
2I-07-2001 Apr-03

19 GHANSHYAM BIRDICHAND IA
13938 I
75486562 I

2a.07,;004
(AdFio'é) ; '1‘-""3995. 2I—07-2001 Apr-03

GHANSHYAM
20 . R.S. DIVEDI IA

DIVEDI
13795 /
22411321

,0s.da.’2004 00.03.1000 21-07-2001 Apr-03

21
GOPAL ' I

\

CHHABRA I.L CHHABRA EX-LDC 13732 27.03.2004 21.62.2004

Resigned
(Tech./Lien),
w.e.f. 05.03.2008
to join as Asstt.

National Physiciai
Laboratory, Delhi.

(Genral)-Giade III,
ZI-07-2001 Apr-03

A
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NO. OFFICIAL D/O W/O 5/O

DESIG. EMP. C
DATE OF

ODE JOINING
(Initial)

1.oc 1 IIA

Regular)

Date of Joining

(As Temporary /
Remarks

. . 1’
Dale ofDate of

Advertisernt Bums“cm on of
Result

RAWAT
22 GOVIND SINGH BISHAN SINGH

RAWAT
EX-LDC 13853 07.04.2004- 07.04.2004

Resigned
(Tech./Lien),

to join as S.I. in
Delhi Police.

W.6.f.30.07.2008 21-07-2001 Apr-03

IGURPREET
23 KAUR

S. BALVINDER
SINGH

JA 13840 01.04.2004 01.04.2004 21'-07-2001 Apr-03

24 HARILAI.
. SUNDARESAN

SUNDARESAN IA 13942
02.08.2004
(Adhoc)

14.07.2005 21-07-2001 Apr-03

25 I-IARINDRA
SHARMA

R.P. SHARMA IA
13784 /
46235769

01 .03 .2004 01.03.2004 Apr-03 I‘2 1-07-2001

26 HARISH CHAND T.P. SHARMA IA
13868 /
84301127

23.04.2004 23.04.2004 21-07-2001 Apr-03

HAQUE
27 IRFANUL ENAMUL

HAQUE
IA 99311010

17.09.2004
(Ad hoc)

14.07.2005 21-07-2001 Apr-03

IAGVINDER
28 SINGH

RAIENDER
SINGH SAINI

IA 13800 10.03.2004 10.022004 21-07-2001 Apr-03

29 IAYANTI SAHU
ISHWAL CH.
SAHOO

IA 13985 11.08.2005 11.08.2005 21-07-2001 Apr-03

IITENDER
30 KUMAR‘

RAJ KAPOOR IA
13796 I
22778220

09.03.2001 09.03.2004 21 -07-2001 Apr-03

JITENDER
31 KUMAR SUNDER DASS EX-LDC 13862 19.04.2004 ' 19.04.2004

(Tecl'1JLien) w.e
06/10/2008 as
selected for I-lea
Clerk in the
Directorate of
Education.

Resigned

d

f.

21-07-2001 Apr-03

7..--.. .-.. .

32 IYOTI HASTI ATUL HASTI IA I 35984463 )os.04.2oo4
1
|0s.01.20o4 |21-01-2001 |Apl'-03 I ~I___

33 JYOTI HOODA
SHRI KRISHAN
HOODA

IA
13971 I
42651104

1 19.06.2004
(AILIIIOC)

14.07.2005 21-07-2001 Apr-03 '

34 KAILASH
BHANDARI

NANDAN
SINGH

‘IA 57424507 23.04.2004 23.04.2004 21-07-2001 "I ' ""'_ II’Apr-03 _

KAMAL IIT
35 SINGH

BALBIR SINGH JA 70578527
05.07.2004
(Adhoc)

14.07.2005 21-07-2001 Apr-03

KAMAL
35 KISHORE

JWALA DUTT
KOTIA

IA
13957 I
71789775

14.07.2004
(Adhoc)

15.0-1.2o0s_ 21-01-2001 Apr-03

KAMAL
37 ,KlSHORE

MAHENDER
SINGH

IA 13982
05.01.2004
(Adhoc) '

05.00.2005 21-07-2001 Apr-03

KAMAL
33 KISHORE

SHRINAND
SEMWAL

IA
39313099
13871

I 30.04.2004 I 30.04.2004 21-07-200l Apr-03

39 I KAMAL KOHLI
OM PRAKASH
KOHLI

IA
13824 /
67129431

20.03.2004 20.03.2004 21-07-2001 Apr-03

40 KAMALSINGH
HARISH
CHAND SINGH

IA
13947 I
69241494

26.08.2004
(Adhoc)

15.07.2005 21-07-2001
1
Apr-03

41 KAMLA BISHT
PAN SINGH
NEGI

IA
13842 / \

_ 67229821
02.04.2004 02.04 .2004 21-07-2001 Apr-03

KAVITA
1 42 PATHAK

K.K. PATHAK IA
51979864
13964

/ 07.07.2004 15.07.2005 21.01-2001 Apr-03

KULDEEP
V; 43 SINGH

KUNWAR
SINGH

IA
56308268
13963

(Adhoc)
/ 17.07.2004

(Adhoc)

I _

14.07.2005 21-01-2001 Apr-03

KULDEEP
44 SINGH

VIJENDER
SINGH

IA
13972 /
69084933

I 07.07.2004
(Adhoc)

14.01.2005 _ 21-07-2001 Apr-03

45 ;s1ne1-1 RAWAT
KULD EEP PRATAP SINGH

RAWAT J4
27374711
13877

/ 01.05.2004 01.06.2004 2!-07-2001 Apr-03

LAKPA
45 TSHERING

(0.8. TAMANG I-A 17932413
16.08.2004
(Adhoc) -

14.07.2005

A

21-07-2001 Apr-03

.4.

v
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Date of Joining
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I

Dal: of
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on of
Result

LALAN KUMAR SAHADEO
SHARMA THAKUR

JA
13932 /
45852068

21.07.2004
(Adhoc) 14.07.2005 21-07-2001 Apr-03

LALIT KUMAR RAGHUNATH
RAY RAY

IA
13943 /

' 14310719
03.08.2004
(Adhoc) 18.07.2005 21-07-2001 Apr-03

LALIT KU MAR SITA RAM
YADAV YADAV

IA
13950 /
22888550

08.09.2004
(Adhoc) 14.07.2005 21-07-2001 Apr-03

MADAN SINGH CHANDAN
‘MEHRA SINGH

IA
I 13959 I
eoazzsos

< 29.00.2004
(Adhoé) ' 14.07.2005 2I-07-2001 Apr-03

SUBHASH
,MAM-I-A DEVI CHAND GARG

IA
13815 /
62366520

-.

15.03.2004 15.03.2004 21-07~200 I Apr-03

‘MANDEEP RAM NIWAS
SEHRAWAT SEHRAWAT

IA 40758939
22.06.2004
(Adhoc) I

15.07.2005 21-07-2001 Apr-03

MANI KUMAR MAHENDRA
RINKESH PRASAD SING

HIA
13948 I
98997143

02.09.04
(Adhoc) ‘

14.07.2005 21-07-2001 Apr-03

‘MANISH RAM NATH IA
13814 /
49755229

15.03.2004 15.03.2004 2 I -07-200 I Apr-03

MANISH TARA DU1T IA
13806 /
82957587

‘ 12.03.2004 12.03.2004 2I-07-2001 Apr-03

1

MANISHA SARDAR SINGH IA 13977
\o2.07.2o04
(Adhoc)

15.07.2005 21-07-2001 Apr-03

MANIU S.K. DUGGAL IA 13804 10.03.2004 10.03.2004 2 1-07-2001 Apt-03

MANMOHAN SHER SINGH
MEHRA MEHRA

EX-LDC 13835 - 24'-°_3-.Z..°P.4 24.03.2004

Resigned

to join as

(Tech./Lien),
w.e.f. 21.04.2008

JJA/Restorer in the
Delhi High Court.

21 -07-2001 Apr-03

MANOJ HUB LAI. IA 13257 P 02.04.2004 1112042004 . 21-07-2001 Apr-03

MANOIKUMAR SAHIB SINGH IA
13807 /
97855579 12.03.2004 12.03.2004 21-07-2001 Apr-03

MANOI DIGAMBAR
KUMAR IHA IHA -

IA 15707408 26.05.2004
(Adhoc)

11.08.2005. 2I -07-2001
I

Apr-03

MANOI SHAU RAI
KUMAR -PAI. SINGH

IA 13973
08.07.2004
(Adhoc)

15.07.2005 2!-07-2001 Apr-03

MAYA KUMAR! W/° Sh‘ G°pa'Prasad EX-LDC 13874 29.03.2004 29.03.2004

Resigned

tojoin 0s

Dept. of

Delhi.

w.e.f. 25.02.2008

Education, GNCT

(Tech.),

Asstt.
Teacher (Primary) 21-07-2001 Apr-03

mnvssnMEENU supm KUMAR IA 64339355 I 15.03.2004 _ 15.03.2004 21-07-2001 Apr-03

MEENU \SAN.IAY
MISHRA ' MISHRA

IA
52728753 /
13941

02.08.2004
(Adhoc), -

14.07.2005 21-07-2001 Apr-03

MUKESH ‘ 5DUHARIA K.C. DUHARIA ‘IA
13763 /
90427051

05.05.2004 05.05.2004 21-07-2001 Apr-03

MUKESH M.C.
KANDPAL UPADHYAY

IA I 67543688 18.03.2004
,,.

18.03.2004 ‘ 21-01-2001 Apr-03 .

ARIUN
NAND KISHOR BHA AKT
cHAURA5'YA- CHAURASIYA

-IA
13761 /
81939501

04.05.2004 04.05.2004 2 I -07-200 1 Apr-03 _

NAREN DER ‘
KUMAR OM PRAKASH IA 11709197 25.03.2004 25.03.2004 21 -07-200 I Apr-03

NARENDER GAYA PRASAO
KUMAR YADAV YADAV

IA 49702197 08.03.2004 08.03.2004 21-07-2001
I I

Apr-03

\
\ \
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SL NAME OF THE
ESIG. EMP. CODE

NO. OFFICIAL D/ow/Os/O D

DATE,OF._
IOINING
(InItIaI]

' Date_ of ]o1r'|Ing

I-I UPC/-“A Remarks Advcrtisemt Dean?‘(As Temporary / em °" °‘
Regular) R's“ I I

DB“ or Date of

NARESH
71 BHANDARI s s BHANDARI IA

13799 /
77409121 10.03.2004 10.03.2004 21 -07-2001 Apr-03

NARESH
72 CHAND

DAYA CHAND IA 31885516
20.05.2004
(Adhoc) 05.10.2005 21-07-2001 Apr-03

NARESH
73 KUMAR PAL

BANTI SINGH IA
13726 /
25576880

24.02.2004 24.02.2004 21-01-2001 Apr-03

74 NAVEEN SHRI
BHAGWAN IA 88943993

01.07.2004
(Adhoc) 14.07.2005 21-07-2001 Apr-03

NAVEEN
75 KU MAR

GOPI CHAND IA
13841 /
79248784 02.04.2004 02.0-1.2004 21-07-2001 Apr-03

NAVEEN
76 KUMAR

BI-IAGAT
SINGH

IA 83939672 01.03.2004 01.03.2004 21-07-2001 ‘Apr-03

77 NEETA BIST
SUKHBIR , I
smsn BIST IA 13792 I

10766280 08.03.2004 08.03.2004 21-07-2001 Apr-03

NIDHI LAMBA
78 GAH LOT ARUN GAHLOT IA 13'aa0/ _

14345326 19.04.2004 19_.04_.2004- -' -- 21-01-2001 Apr-03
NITIN KU MAR

79 IAIN
MAHENDRA
KUMAR JAIN IA

12477765 /
13845

.
05.04.2004 05.04.2200: ' 21-01-2001 Apr-03‘ I

PANKAI
80 KOTNALA PREM LAL EX-LDC 13960 01.07.2004

(Adhoc)

~ Resigned

DHC

(Tech./Lien) wef.
14.01.2005 17.07.2008 on

selection as IJA in
21-01-2001 Apr~03

PARUL RANI
B1 ROHlI.I.A

ASHOK
KUMAR

IA 34797714 22.04.2004 22.04.2004
I

21-01-2001 Apr-03
PARVEEN

82 KUMAR
RATIAN LAL IA 80769264

26.06.2004
(Adhoc) 14.07.2005 21-07-2001 Apr-03

83 POONAM AIAY GUPTA IA I13ase 12.04.2004 12.04.2004 I21-01-2001 Apr-03
‘ 84 PRAVEEN ROY V.B. ROY IA

20357666 /
13805 12.03.2004 12.03.2004 2|-07-2001 Apr-03

PREMEENAI

85 SUIIN
KOSHY V
THOMAS IA

33820558 /
13880 03.06.2004 03.06.2004 21-07-2001 Apr-03

86 PROBAL SUR P.K. SUR IA 3'7221921 /
13729 '

25.02.2004 25.02.2004 - 21-01-2001 Apr-03
PUNEET

87 KUMAR ZILE SINGH IA 13978 /
35538084

05.01.2004
(Adh0:':I_ \-\..‘. 15.01.2005 - 21-07-2001 Apr-03 '

as Imansv I RAM ASREY IA 97320381 12.03.2004 12012004 I I
I

21-01-2001 ‘Apr-03
89 RA! KUMAR Sh. Ram

Manjhi IA 13854 /
11132664 08.04.2004 08.04.2004 ' 21-01-2001 Apr-03

RAIEEV
90 KUMAR

IAI PRAKASH
VERMA IA- 13979 14.06.2004

(Adh0c) 05.08.2005 21-07-2001 Apr-03

91 RAIEEV VERMA IAI PARKASH
VERMA IA 13935 /

48255741
23.07.2004
(Adhoc) 14.07.2005 21-01-2001 Apr-03

RAIENDRA
92 SINGH MOTI SINGH IA 13762 05.05.2004 05.05.2004 21-01-2001 Apr-03

RAI ESH .
93 CHANDER

PITAMBER
TIWARI IA 55756275 06.07.2004

(Adhoc) 14.01.2005 21-07-2001 Apr-03

RAIESH
94 GODWIN

GODWIN E
WILKINSON IA 3243950? 02.07.2004

(Adhoc) 14.07.2005 21-01-2001 Apr-03
K.K. RAIPUT IJA I13as1 05.06.2004 21-07-2001 Apr-03

RAKESH
95 mesa RAJPUTI
es N.N. PODDAR |:A' Ia902s2s4

05.05.2004 I
23.03.2004 23.03.2004 2|-01-2001 Apr~03 I

RAM ESH .
97 KUMAR IHA

GHANSHYAM
IHA I ____ IA

13944 /
88685251

12.03.2004
(Adh0r;) _“_

I, . .

14.07.2005 21-07-2001 Apr~03

98 RAVI SHANKAR DILIP KUMAR
GUPTA IA 13930 /"

20259510
25.01.2004
(Adhoc) " 14.01.2005 21-07-2001 Apr-03

99 RAVI SHANKAR PRAMESHWAR
PRASAD IA

13757 /
24449140 19.05.2004 -19.05.2004 - 21-07-2001 ' Apr-03

100 RAVI SHARMA CHHEDA LAI.
SHARMA IA 79254229 07.02.2004 38024 - ZI-07-2001 Apr-D3

Q.-22 I Q.’-A131,...
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Date oflolning Du 1.
NAME OF THE DATE OF LDC /JJA "'"° "T f 0,;0/0 w/0 s/0 DESIG. EMP. cons 4 JOINING Remark! Adverllsaml D“ “"“

OFFICIAL (As Temporary / ‘ on of(Initial) Regular) ¢I\ Rm,“

RAVINDER KRISHAN
KUMAR GOPAL M

13733 27.02.2004 27.02.2004 2 I-07-2001 Apr-03

REKHA BHATIA RAM PARKASH M
ARORA BHATIA -

- 69520406 23 .03.2004 ~ - 23.03.2004 21-07-2001 Apr-03

RENUKA AMIT KUMAR JA
1ssss/ A
91592450 02.07-L-200,4 - 02.07.2004 2|-07-2001 Apr-03

l1asss ’ l20.04.2004_ fz0.o4.2'0'04 I |21~01-2001 |Apr-03THAKUR
RISHIPARKASH DHARASINGH 'JA

RANRITESH KUMAR SHIV CHA JA 72462924
25.10.2004
(Adhoc)

14.07.2005 21-07-2001 Apr-03

6|SANDEEP IPREM CHAND IJA 140704555 15.03.2004 15.03.2004 21-07-2001 Apr-O3

MANOJVSANGITA RANA KUMAR RANA JA 42142654 I
13730

26.02.2004 26.02.2004 21-07~20D1 Apr-D3

SANJEEV
KUMAR TEJ PARKASH JA 13949

06.09.2004
(Adhoc)

14.07.2005 21-07~2001 ‘ Apr-03

SANJEEV RAJENDER
KUMAR SINGH IA

13801 /
49525917 10.03.2004 10.03.2004 21-07-2001 Apr-03

‘ ISHWAR
SANJEEV VATS CHAND JA 10157501 05.04.2004 ‘ 06.04.2004 21~07-2001 Apr-03

SAPNA RANI BHARAT RAINA JA
13816 /
47230402

16.03.2004 16.03.2004 ' 21-07-2001 Apt-03

SAPNA RANI
LAMBA VIKAS LAMBA IA 39225462 06.04.2004 06.04.2004 21-07-2001 Apr-03

INDERJEEF .
SEEMA MEHTA MEHTA JA 30326793 24.09.2004 - ' 24z03.2004 21-07-2001 Apr-03

DEVENDER
SEEMA RANI KUMAR JA

‘ 39906228 /
13873

,..

zs,0s.2004 ' 26.03.2004 21 -07-2001 Apr-03

SHAILENDRA
RAWAT MADAN SINGH JA 13734 - 28.02.2004 28.02.2004 2|-07-2001 - Apr-03

SHASHI SHYAM
BHUSHAN CHANDRA SAH

EX-LDC 13946
20.08.2004
(Adhoc) 14.07.2005

Resigned
TechJLien, w.e.f.
21.04.2008 to join 21-07-2001
as JJAlRestorer in
Delhi High Court.

Apr-03

SHYAM-SINGH RANBIR SINGH IA 13980
05.07.2004
(Adhoc)

05.08.2005 21 -07-2001 Apr-03

SOHAN LAL CHET RAM JA 76283553
31.07.2004
(Adhoc)

15.01.2005 21-07-2001 Apr-03

SOHAN OM_PAL M
PRAKASH _ GUPTA

99200095 04.03.2004 04.03.20 04 21-07-200 1 Apr-03

SUDHIR MOHINDER
KUMAR SINGH IA

58351983
.41.

18.03.2004 - 18.03.2004 21 -07-200 1 Apr-03

SUKHVIR RAMESHWAR JA
13933 /
49540787

‘ 21.o7.;'2'004
(Adh00)"' ' -"-‘~ 14.07.2005 21-07-2001 - Apr-03

SUMIT KUMAR SURENDER

CHOUDHARY CHOUDHARY

\

KUMAR EX-LDC 13738 12.07.2004 12.07.2004

(TechJLien) wef.
01.06.2009 (AN)
to join as
Stenographer M10
Information and
Broadcasting, New
Delhi.

21 -07-200 l

Resigned " "

Apr-03

16.07.2004
SUNDER LAL KARTAR SINGH JA 87662830 (Adhoc) 14.07.2005 2 1-07-2001

, \
Apr-03

NEG!
SUNEET SINGH K.S. NEG! .IA 13864 21.04.2004 1 21.04.2004 21-07-2001 Apr-03

\ .-
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LDC I “A Remarks Advertiscmt ncdamu(As Temporary I mt 011 of
Regular) Result

25
SUNIL
CHAUHAN

MOO RTI

CHAU HAN
SINGH JA 13846 06.04.2004 _ 06.04.2004 21-07-2001 Apr-03

26 SUNIL DHYANI
NARAIN DUTI' IA ‘ 13852]
DHYANI 87241257

07.04.2004 1 07.04.2004 21-07-2001 Apr-03

27
SUNIL
DOBRIYAL

<1

R.D. SHARMA EX-LDC 13891 06.07.2004 06.07.2004

Resigned
(Tech./Lie11),
‘w.e.f. 03.11.2008
tojoin as
JJA/Restorer in

urtDelhi High Co .

21-07-2001 Apr-03

8
SUNIL DUTT
SHARMA

M.N. SHARMA JA
13788 /
17067518 05.03.2004 05.03.2004 21-07-2001 Apr-03

9 SUNIL KUMAR DAYA KISHAN JA
13983 /
99228097

25.06.2004
(Adhoc) 05.00.2005 21-07-2001 Apr-03

0 SURENDER
SINGH RAW

T P.S. RAWAT JA
13823 /
27601186

19.03.2004 19.03.2004 21-07-2001 Apr-03

1

A
SURESH
KUMAR

NATHU RAM JA
13884 /
45187138

14.06.2004
I
I 14.06.2004 2I~07-2001 Apr-'03

2
SURESH
KU MAR YADAV

SAM!-\Y SINGH JA 44942139 09.05.2004
-

' 09.06.2004 2 I-07-200 I Apr-03

3 SURYA KANT
KU MAR

RAJENDRA
KUMAR

EX-LDC 13831 23.03.2004 23.03.2004

Resigned
(Tech.lLien),
w.e.f. 05.11.2008
to join as
J.IAlResto1'er in
Delhi High Court.

21-01.2001 Apr-03

4
SUSH EEL
KUMAR

KAMAL DEV
MAHTO

JA
13981 /
73072729

19.06.2004
(Adhoc) 05.08.2005 21 -07-200 I Apr-03

5 VIJAY KUMAR SURAJ BHAN JA 30736865 02.06.2004 102002004 2I~07-2001 Apr-03

6 VIKAS
CHAUHAN

ROHIT SINGH
CHAU HAN

1A 60133233 23.06.2004 23.06.2004 2 I -07-2001 Apr-03

7 VIKAS KUMAR
RAI KU MAR
SHARMA

.|A
13894]
22377042

16.11.2004 16.11.2004 2I~07-2001 Apr-03

8
VIKRANT
KAPOOR

S.L KAPOOR EX-LDC 13793 08.09.2004
. _.-1

0a.0'sl20'0'4

Resigned '
(Tech.ILien),
w.e.f. 11.04.2008
‘to join as
JJAlRest01-er in
Delhi High Court.

21 -07-2001 Apr-03

139 VINOD KUMAR P.D. GUPTA IJA
13820 /
88107632

18.03.2004 18.03.2004 2 I-07-2001 Apr-03

140 VIVEKANAND I D.P. BHATT ‘IA I 13797 109032004 09.03.2004 I21 -07-2001 ‘Apr-03

141
YOGENDER
SINGH
DANGWAL

Sh. Narayan
Singh

JA 13001740 12.03.2004 12.03.2004
.\

21-07-2001 Apr-03

142 YUSUF RAZA SYED ALI RAZA JA 13952
17.09.2004
(Adhoc) 1 4.07.2005 21-07-2001 Apr-03
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